HIGH COURT OF JUDICATURE AT ALLAHABAD
WRIT - A No. - 19620 of 2025

Hempushpa Verma
..... Petitioner(s)
Versus
State Of U.P. And 5 Others
..... Respondent(s)
Counsdl for Petitioner(s) : Mahadeo Singh Chandel
Counsel for Respondent(s) . C.S.C

Court No. - 33

HON'BLE VIKAS BUDHWAR, J.

Learned Standing Counsel has accepted notice on behalf of respondents-
State.

| ssue notice to respondent no. 6.

Respondents-State shall file their counter affidavit within six weeks.
Rejoinder affidavit, if any, may be filed within two weeks thereafter.

List thereafter.

January 7, 2026
A. Praapdi
(Vikas Budhwar,J.)
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ASHUTOSH KUMAR PRAJAPATI
High Court of Judicature at Allahabad
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